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Ceatr^SHte Rift doc to Flaw* In StaMt

• 3 a  SHRI VARKEY GEORGE: Will 
;he Minuter of LAW ANP JUS/TIC& be 
pleaded to state; ,

(a) Whether attention of tSbvernmerit has 
been dram) to the statement by the former 
GHief Jtotice Mr. Hicfe?ahi!lah published 
in the ‘Hindustan Times’, dated the 5th 
November, 1972 qgdef the caption “Flaws 
in Statute cause Centre-Stote rift”, and

(Ifl'lf so, the itaetfetr of tWvdrmfceiu in 
this fegard?

* T I&  MINISTER OF STATE IN THE 
MINISTRY OP LAW AND JUSTICE 
(SHRI NOTRAJ SINGH CHAUDHARY)'
(a) and (b). The Government have sten 
the press report in question. The Gov-

ernment would like to study when it is 
available, the fuH text of the lectures de-
livered by the former Chief Justice before_ 
formulating their views os his observa-
tion?.

Orientation Course* for M g w  and Train* 
io t for u ^ u n i f

*314, SHRI C. K. JAFFER SHARIEF: 
Will'the Minister of LAW ANt> JUSTICE 
be pleased to. stales

(a) whether Mr. Justice V. R, Krishna 
Iyer, a Member of Law Commission, lias 
/suggested Orientation* Courses fot Judges 
so thaj they may keep thepasetves abreast 
p£, ?ocialf and economic changes,^

(b) whether he has suggested some 
technical training Cor legislators also; aiid

", if so, the reaction of Government 
thereto? * *

. THE-MINISTER OF STATE IN THE 
M IN im Y  OF Jj AW A ^ p  JUSTICE 
(SHRVNITIRAI $»«JH  CHAUDfcARY):
(a) aad (b)u Yes, 53*« *\

** (c) The optolbn tff Sfcfi X  R. 
Krishna Iyer, was his individual view, 
expressed t* a pritytfe Meeting. Gom&rn- 
tn in t lm  to t considered any o f  the 
above suggestions.

WorM B«*k AM for RaJastluM C*aal

•315. SHRI NAWAE INSHORE 
SHARMA;

SHRI N. K. SANGHI:

Will the Minister of IRRIGATION AND 
POWER be pleased to state:

(a) whether a team of World Bank has 
Jttgittly Visited Rajasthan In connection 
with the aid given by the World Bank for 
Rajasthan Canal and Chambal Project; and

if so, the salient features of the 
Report submitted by the team to the 
Qovejapient of India? ^

DEPUTY MINISTER IN THE 
RY OF IRRIGATION AND 

POWER (SHRI B N KUREEL): (a)
and (b). A World Bank Command Area 
Develppipent and Irugation Reconnaisance 
Mission arrived in India on 30th October, 
1972. with a view to identify pfojeofs, 
which could be taken up for IDA financ-
ing After their preliminary meeting with 
Government of India officials in New 
Delhi they visited Chambal and Rajasthan 
Canal Command Areas, On return ftom 
their field visits, the Mission has given a 
questionnaire for dollection of data necas- 
sary for the formulation of detailed pro-
ject reports. The World Bank has not so 
far sanctioned any financial assistance for 
development of command area of Rajas-
than Canal or Chambal. The project re-
ports when "prepared by the State Govern-
ment according to the ifuestttfnaetre of 
the World Bank Mission will be examined 
by the Government of India and #ent to 
the World Bank for their consideration.

Utflfeatkm of, M p n )  Cn^la at Vmdte 
Reflmrv

*3(6. SUM &  ©: DESAW Will the 
Minister of P^TR O LEI^ ^ND. C^EM1'
CALS be pleased to Stattt 4

j. * ’i *< i
(a) whether Government ate aware that 

^ofeottt crude c6ftt?*»ues to fee tihpojed of 
at a price lower thaa Ifc* eost <0. imports 
of crude for Refineries ft fndia;




